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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 200 OF 2014

IN THE MATTER OF:

M.C. Mehta ...... ... Applicant
_ Versus
Union of India &0rs.* ... Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
DISTRICT GANGA PROTECTION COMMITTEE, CHAMPAWAT,
UTTARAKHAND THROUGH DISTRICT _ MAGISTRATE/
CHAIRMAN, DISTRICT GANGA PROTECTION COMMITTEE
CHAMPAWAT, UTTARAKHAND IN COMPLIANCE OF ORDER
DATED 05.09.2023 PASSED BY THIS HON'BLE TRIBUNAL IN
THE ABOVE MENTIONED MATTER

PAPER - BOCOK
INDE X
Srl Particulars Pages
Status Report by way of Afflda\nt on behalf of District Ganga
Protection Committee, Champawat, Uttarakhand through
District Magistrate, Champawat, Uttarakhand in compliance 2= 14
of orders dated 05.09.2023 passed by this Hon'ble Tribunal
in the abovementioned maiter

2. ANNEXURE-1: A true copy of the order dt05.09.2023 ]5-25
passed by this Hon'ble Tribunal.

3. 'ANNEXURE-2: A copy of the Compliance Report alongwith 26 53
its Annexures.

—

K ecay gl Filed by:
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1.

ANNEXURE-2A

Gazette notification regarding
Constitution of District Ganga
Protection Committee as per para
53 (2) of the 2016 order with
district magistrate as chairperson,
ex-officio members ahd nominated
members

3697

ANNEXURE-2B
Letter of executive engineer
regarding Interception and
diversion work.

'ANNEXURE-2C

Copy of letter by Uttarakhand
Urban sector Development Agency
regarding preparation of DPRs for
Champawat and Tanakpur towns.

ANNEXURE-2D

Compliance report by General
Manager, District Industries Centre,
regarding NOC obtained by all
industries from UKPCB and that no
affluent is being discharged into
water bodies.

ANNEXURE-2E
Departmental steps undertaken for
flood plain zoning.

ANNEXURE-2F
Steps Taken for solid waste
disposal.

ANNEXURE-2G
Steps Taken for cleanliness of old
legacy waste dump sites.

ANNEXURE-2H

Report regarding construction of
check- dams, Chal Khals and ponds
for ground water conservation.

ANNEXURE-21 .

Report regarding construction of
Amrut sarovar for restoration of
water.

10.

ANNEXURE-2J
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Report on surface water quality
characteristics of Rivers.

11.

ANNEXURE-2K

Action taken against polluters and
compensation recovered from
them.

49-50

12.

ANNEXURE-2L

Report on various events organized
by DGC to promote afforestation
and setting up of biodiversity parks.

67

13.

ANNEXURE-2M

Designation of Nodal officer of the
Gram Pradhans of the villages
abetting the tributaries of river
Ganga.

53

14.

ANNEXURE-2N
Nomination of Executive Officers
of Nagar pallikas/Nagar panchayats

50l
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 200 OF 2014

IN THE MATTER OF:

M.C. Mehta C e Applicant
‘Versus
Union of India &Ors. ... Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF

DISTRICT GANGA PROTECTION COMMITTEE, CHAMPAWAT,

UTTARAKHAND . THROUGH _ DISTRICT MAGISTRATE/
- CHAIRMAN.DISTRICT GANGA PROTECTION COMMITTEE
- CHAMPAWAT, UTTARAKHAND IN COMPLIANCE OF ORDER
- DATED 05.09.2023 PASSED BY THIS HON'BLE TRIBUNAL IN
THE ABOVE MENTIONED MATTER

|, Navneet Pande S/o Shri S.K.Pande aged about 48 years,
. presently posted as District Magistrate, Champawat, District
Champawat, Uttarakhand , do hereby solemnly affirm on oath and
state as under:
1. That in my above mentioned official capacity, | am acquainted
“with the facts and circumstances of the present matter, and-| am
fully competent to file present Status Report by way of Affidavit
on behalf of District Ganga Protection Committee, Champawat,
Uttarakhand in responsé to the order of this Hon’ble Tribunal
dated 05.09.2023.
2. That the above mentioned matter was listed on 05.09.2023
before this Hon’ble Tribunal and after hearing, this Hon'ble
Tribunal was pleased to pass a detailed order, the relevant

portion of the same is quoted below:-

2. The matter relating to Uttarakhand was taken up on
04.09.2023. By the order dated 04.09.2023, Counsel for the
applicant was permitted fo produce city/district-wise
environment issue concerning the poliution of river Ganga in
the State of Uttarakhand in a chart form. A “:/

2
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3. Ministry of Water Resources, River Development and
'Ganga Rejuvenation has issued the River Ganga
| '(Rejuvenation, Protection and Management) Authorities order
2016. In terms of clause 53 of the said order, the District
Ganga Protection Committees are to be constituted in eéch of
the District abetting river Ganga. Clause 54 of the order vest
the power refating to Superintendence, Direction and Control
of District Ganga Committee in National Mission for Ganga.
The functions and powers of District Ganga Committee has
been specified in Clause 55. Clause 56 requires the District
Ganga Committee to nominate the Nodal Officer for the
purpose of achieving the object of the order. As per Clause
57, District Ganga Committee is required to prepare its plan
for protection of river Ganga and Clause 58 relates lo
preparaﬁon of budget and maintenance of accounts. Clause
59 provfdes for monthly and annual report. The relevant
clauses 53, 54, 55, 56 and 57 of the order are reproduced as
under:-
X XXXXX XXX

4. A persual of the above order reveals that proper
machinery has been set up to prevent, control and abatement
of environmental pollution in River Ganga. The report
submitted by the National Mission for Clean Ganga (NMCG)
in compliance of order of the Tribunal dated 22.07.2022
reveals that in the main stream of river Ganga in Uttarakhand,
there are 7 Districts and in its tributaries, there are 6 Districts.
Thus, there are total 13 Districts abetiing river Ganga or its
tributaries. These Districts are as under.-

Ganga

i. Chamoli

ii. Dehradun

iii. Haridwar
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iv. PauriGarhwal
v. Rudraprayag
vi. Tehri

vii. Uttarkashi
Tributaries

viii. Nainital

ix. Almora

x. Pithoragarh
xi. Champawat
xii. Champawat
xiii. Udham Singh Nagar

5. We have been informed that the requisite Notification
constituting the District Ganga Protection Committee (DGPC)
in terms of Clause 53 of the order have already been issued
and the DGPCs in the State of Uttarakhand were constituted
in the year 2017. Hence, it is the responsibilities of those

-DGPCs to carry out the functions which havé been entrusted
upon them under the order of 2016. 6. Learned Counsel for
the applicant in her written submission filed today has divided .
the entire strefch of river Ganga in the State of Uttarakhand in
three parts:- I. Upper Himalayas (from source till Devprayag)
II. Middle range (Devprayag (il Rishikesh) Ill. Plains
(Rishikesh to Roorkee) 7. The Counsel for the applicant in her
submissions have rasied the following issues relating to the
above three sfretches of Ganga and tributaries in the State of
Uttarakhand.:-

X XXXXXXXX

10. The District Collector is the Ex-Officio Chairman of
the District Ganga Protection Committee. At the first instance,
we call for the report from each of the 13 District Ganga
Protection Committees notified in the Sta'te of Uttarakhand, in

TN o .,
$0 =L
2N e Wi




26045

respect of the issues which have been pointed 'out by Counsel
for the applicant and noted above as also in respect of
| implementation of the provisions of the 2016 Order._ Separate .
report by each of the 13 District Ganga Protection Committee
set up in the State of Uttarakhand will be submitted within 8
weeks. Counsel for the State of Uttarakhand is directed to
convey this order to the District Collectors of each of the 13
District Ganga Protection Committee of State of Uttarakhand
for compliance. Additionally, the Notice be issued by the
Registry of the Tribunal to each of the 13 District Ganga
: Protection Committees through their ex-officio Chairman.
11. List this matter on 24.11.2023.”

A copy of the order dated 05.09.2023 is annexed hereto and
~marked as ANNEXURE-1.

. That in response to the Hon'ble Tribunal order dated 05.09.2023,
it is submitted that District Champawat does not lie on/along the
main stem of River Ganga, but one important tributary of Ganga
namely — Mahakali/ Sharda forms the international boundary
between India énd Nepal. Small streams and rivulets drain their
water in the above mentioned tributary of Champawat.

. Roles and Responsibility of District Ganga Protection Committee
under River Ganga (Rejuvenation, Protection and Management)
Authorities o-rder 2016, issued by Ministry of Water Resources,
River Development and Ganga Rejuvenation, Govt. of India. That
the Ministry of Water Resources, River Development and Ganga
Rejuvenation has notified the River Ganga (Rejuvenation,
Protection and Management) Authorities order 2016 under

| Environment (Protection) Act 1986.

. That at the outset it is humbly submitted that the specific
issues raised by the applicant in the current case lie outside of

aw”
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District Champawat and that no specific activity was required
on behalf of District Ganga Committee, Champawat.

6. However, in compliance of the above mentioned directions
passed by this Hon’ble Tribunal, the following steps have been

undertaken the District Ganga Committee, Champawat:

REPORT ON IMPLEMENTATION ON 2016 ORDER

Key paras of | Implementation by District Ganga Protection
order 2016 Committee
53. (1) In exercise of power conferred by sub-sections(l)
Cf)ns_,titution of and (3) of Environment Protection Act 1986 and para
g'rztt';ig:nga 53 of the 2016 order, District Ganga Protection
Committees. - Committee was constituted in District
Champawatvide  Latter  no  3864/XXXXIV-06
NamaniGange/ SardaNadi 2020-21 dated 16 April
2021 copy of the notification is attached as
Annexure —2A
(2) DGCs have been meeting regularly since the
constitution of DGPCs in January 2021. In these
meetings various aspects of control, abatement and
management of pollution in river Ganga and its
tributaries have been discussed in holistic manner.
(3) As per directions given by NMCG, District Ganga
Committee, District Champawat has been conducting
their Monthly, Mandated, Monitored, Minuted
meetings (4M meeting) with the minutes being
uploaded regularly on digital dashboard - Ganga
District performance monitoring system (GDPMS).
Since the formation of DGC 16 meeting have been
: conducted till October 2023.
54. ‘The superintendence, direction and control of the
S:pe?izzgsg management of the District Ganga Committee is
an’d ' | being exercised by National Mission for Clean
g control of | Ganga through State Programme Management
" 345 District Ganga | Group  (SPMG), Namami Gange, Dehradun
» |l Committee Uttarakhand. Meetings of Supervisory Committee
and Executive Committee with Chairman of DGCs
and representatives of different departments have
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been regularly convened under the Chairmanship of
Chief Secretary, Uttarakhand and Principal
Secretary, Forest and Environment, Govt. of
Uttarakhand.

b5,

Functions and
powers of
District

Ganga
Committees.

In respect of implementation of the provisions of the
2016 Authority Notification Order, Champawat
District Ganga Committee shall discharge functions
and exercise powers for rejuvenation, protection,
restoration and rehabilitation of river Ganga and its
tributaries. The key functions and powers of DGC as
per the said order and its compliance are listed
below-

a. Setting up of the | 1. As per Executive Engineer
STPs, Interception | Uttarakhand Jal Nigam vide
and Diversion (I&D) | letter no.  1884/d&%/15
of drains and|dated 21-11-2023 survey
preventing work of Interception and
untreated sewage | Diversion  1&D works IS
and effluents in the | currently  under  process.

River Ganga. Annexure -2B

2, As per Uttarakhand Urban
Sector Development Agency
(UUSDA) vide letter no
UUSDA/A-360(Voi-2) 494
dated 10.05.2022 preparation
of DPRs ({(water supply,
sewerage, storm water
drainage and strengthening of
other urban amenities) for
Champawat and  Tanakpur
towns is under way under ADB
(Asian Development Bank)
funded project. Annexure-2C

b. Preventing As per General Manager,
discharge of District  Industries  Centre,
industrial effluents | Champawat vide his letter no
in Ganga and its | 1203/f%7.9.%./2023~24

tributaries / drains | dated 22/11/2023 stated that

Q¥
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by ensuring
installation of
proper functioning

of ETPs/ CETPs.

total of 5851 MSMEs has been
registered and most of them are
cottage and micro industries
which are non polluting in
nature, Others have obtained
NOC from Pollution Control
Board and no  industrial
effluents are being discharged
in rivers/ water sources.
Annexure-2D

c. Utilization of

treated sewage,
use of sfudge
as a manure
and septage

~ management.

No STPs currently operational
in the District. Proposals for 18D

1 works being prepared.

d. Demarcation of

flood plain
zones and
preventing
encroachments
thereof

As per Executive engineer,
Irrigation Department,
Lohaghat, Champawat through
his Letter No. 1590/Rr0® 00/
dated 21/11/2023 flood plain
zoning exercise is yet to be
undertaken in Champawat.
Departmental procedures are

| ongoing to start the same. No

encroachment has been
identified till date.
Annexure-2E

e. Maintenance of

e-flow.

There is one functional water
reservoir (Kolidhek Lake). As
reported 15% of the catchment
collection is being discharged to
maintain e-flow. Annexure -2E

. i Lo T

f. Preventing

dumping of
solid and other
waste in and
around Ganga.

Solid waste disposal in being
undertaken in all the urban and
rural areas of the district. Door
to door collection and source
segregation is being carried out.

8
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The whole exercise is being

monitored by Nagar Palikas/
Nagar Panchayats in Urban and
Zila Panchayat /SWAJAL in
rural areas.

As stated by EO Nagar Palika
Parishad Champawat vide letter
no. 1046  /&TATOTOMTO=O/
2023-24 ‘ - dated
24/11/2023, in the ULBs of
district Champawat in 12119
HHs door to door collection of
solid waste is being collected
per day, in 8261 HHs.

In ULBs total 125 Paryavaran
Mitra (Safai Karmchaaris) along
with 23 vehicles are engaged
for this drive.

Regular instructions are being
issued and monitoring is being
undertaken to ensure
segregation at source in all HHs
Annexure -2F

g. Clearing old
legacy waste
dump sites.

Regular cleanliness drives have
been undertaken and legacy
waste in the city areas / water
sources have been removed
time to time through various
mass mobilisation programs
such as Source Segregation
Pakhwada, Shramdan on ban
on single use plastic items and
Swacchta hi Sewa Pakhwada.

After each rainy season the
areas along streams are

cleaned reqularly by
Nagarpalika and gram
panchayats.

Attached Annexure 2G

h. Preventing and

For effective control and

9

W

[
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regulating prevention of illegal mining,
illegal sand District Anti lllegal Mining Force
mining. has been formed at the district
level and tehsil level and
punitive action is taken against
viotations.
I. Steps for Ground water conservation and
conservation recharge works are regularly
groundwater being carried out under different
particularly with | schemes of central and state
reference to critical, | government.  Construction of
semi-critical and | check-dams, Chal-khals and
overexploited ponds is being done for
areas. conserving water.

-constructed

DDO champawat has reported
that in the District Champawat
there are 125 naulashas been
and EE Minor
Irrigation vide his letter no800 |
faof¥o,/ s« w@wwor/  2023-
2024 dated 22/11/2023
has stated that for conservation
of river Gaudi 2 check-dams
and 720 chal-khals has been

‘constructed. Annexure -2H

j. Restoration water
bodies

There are no notified wetlands
in the district. However, District
Dex)elopment ' Officer
Champawat has reported that in
District Champawat 71 Amrut
Sarovars been
constructed in civil land 4 Amrut

have

Sarovars constructed in forest
area. Annexure -2 |

k. Monitoring and
displaying of water
quality.

Executive Engineer
Uttarakhand  Jal  Sansthan
Champawat vide Letter no.
1850/=f=g/93 dated
22/11/2023 has stated that
they are currently testing in 13

10
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parameters in a  NABL
accredited district water quality
lab, with a yearly target of 3000
water samples and till date they
have sampled 2550. Tested
samples are uploaded under
JIM WQMIS website.

Anexure-2J

l.  Taking action
against polluters by
way of recovering
compensation

restoration the
damage 1o the
environment

Action against polluters is being
undertaken by the Nagar palika/

‘nagar panchayats in their

respective jurisdiction.

As per reportof  District
Administration Champawat vide
letter no. 3031/XXIII-
orr, . agr. /e T, /202
1-22 dated 01/03/2023
under Uttarakhand Anti Littering
and Anti Spitting Act-2016Rs.
147 Lacs has been collected
through 265 challans and
Under Plastic Waste
Management Rules-2021 Rs.
246 Lacs has been collected
through 861 challans during the
year 2022-23. Annexure -2K

m. Public
awareness and
involvement
prevention and
control of
pollution of
Ganga.

Information, Education and
Communication (IEC) Plan
have bheen prepared by the
DGC, Champawat. Several
public awareness activities
have been organized by
Champawat District Ganga

Committee like Azadi ka Amrit
Mahotsay, = Mission Life,
International Day of Yoga,
Swachhta hi Seva, Har Ghar
Har Ghat Tiranga, Ganga Arti,
Cleanliness and Plantation
Drive, Ganga Utsav, Swachhta

11
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) Pakhwada etc

n. Regulating'
activities on and
around river
Ganga including
ghats and

other

establishments

Ghats of the tributaries are
regularly being monitored and
taken care of by the Nagar
palikas/ Nagar Panchayats.

0. Afforestation and
settingup of
biodiversity parks.

DGC and its members have
conducted “various kind of
plantation drive on the
occasion of Harela festival,
Meri Mati Mera Desh, Mission
Life and other awareness

programme. Forest
department of the district
carries our extensive

plantation activites in the
catchment areas as per
working plan provisions. As
per the report of DFO
Champawat in the Plantation
season 2023, 8.75 lakh
plants  in  approximately
1795.86 hect area were
planted by different
departments in district
Champawat. A copy of the
report is attached. DFO
Champawat  letter no.
2216/32-10 dated 03/11/2023.
Annexure-2L

56.
W Designation of

v \Nodal Officer.-

Chairman, District Ganga Committee, Champawat
through office order no 499/XXIV- TATRH TH—2023—24
fo-ie  26.10.2023 has nominated all the Gram
Pradhans of the villages abutting the tributaries of river
Ganga. Annexure-2M

For urban areas the Executive Officers of the Nagar

palikas/Nagar Panchayats have been nominated as

12
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Nodel Officer by Order of Chairman, District Ganga
Committee, Champawat through office order no
498/XXIV- IR T1—2023—24 fa-TiH 26.10.2023
Annexure-2N

57. . As per directions of NMCG and State Programme
Elfr?;ratlon of Management Group, Namami Gange, preparation of
District Ganga Plan is underway. NMCG has
conducted training cum workshops for preparation of
| District Ganga Plan(DGP) which have been attended
by members of DGC.
7. That it is most humbly submitted that all efforts are being

undertaken by DGC, Champawat to ensure there is no discharge
of effluents / untreated sewage in the ftributary of Ganga.
Management of solid waste is being strictly monitored by the Zila
Panchayats and Nagar Palika /Panchayts. Regular awareness
and cleanliness drives are being undertaken to clear legacy sites.
Recently on the occasion of Ganga Utsav, Ganga Aarti was
organised in 4 Ghats in the District to promote the habit of
conservation and sustainable use of water resources.

In view of the facts and circumstances as explained hereinabove
sincere efforts are taken by the District Ganga Protection
Committee, District Champawat, in compliance of the directions
passed by this Hon'ble Tribunal, the same may kindly be
accepted by this Hon'ble Tribunal and the deponent hereby
undertakes to comply with every direction passed by this Hon’ble

Tribunal, o | /
~ X

DEPONENT

13
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VERIFICATION

|, the deponent above named do hereby verify and say that
the contents of my above Status report by way of affidavit are true
and correct to my knowledge based on record, no part of it is
false and nothing material has been concealed there from. The
legal submissions are further true as per legal advice received

and believed to be true and correct.
Verified by me at_Champaurwt, Uttarakhand on this 9374

day of November, 2023. @ /
| W,

DERONENT
K, ¥. Gautam o i

Advocate ] .

upreme Court of Indi Filed by:
2 Igeg. th:. Dl1t19fI|98da @
[KAUSHAL GAUTAM]
Additional Advocate General for the State of Uttarakhand /
Respondent
C-203, LGF,

Defence Colony, N. Delhi-110024
Mobile No. 9811101934
Email- officeofkaushalgautam@amail.com

14
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Item No. 09 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(BY HYBRID MODE)
Original Application No. 200/2014
(C.W.P. No. 3727/1985)
(I.A. No. 340/2022)
M.C. Mehta Applicant

Versus

Union of India & Ors. Respondent(s)
Date of hearing: 05.09.2023

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Ms. Katyayni, Adv. for Applicant

Respondent: Mr. Gigi C. George, Adv. for NMCG
Mr. Rahul Verma, AAG for the State of Uttarakhand & SIDCUL
Mr. Mukesh Verma, Adv. for UKPCB

ORDER

1. This Original Application, registered after transfer of the CWP No.
2737/1985 from the Hon’ble Supreme Court, involves the issue of
prevention, control and abatement of pollution of river Ganga. The Tribunal
vide order dated 28.08.2023, had expressed that the matter will be heard
State-wise/city-wise involving the State of Uttarakhand, Uttar Pradesh,

Bihar, Jharkhand and West Bengal.

2. The matter relating to Uttarakhand was taken up on 04.09.2023. By
the order dated 04.09.2023, Counsel for the applicant was permitted to
produce city/district-wise environment issue concerning the pollution of

river Ganga in the State of Uttarakhand in a chart form.

15
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3. Ministry of Water Resources, River Development and Ganga
Rejuvenation has issued the River Ganga (Rejuvenation, Protection and
Management) Authorities order 2016. In terms of clause 53 of the said
order, the District Ganga Protection Committees are to be constituted in
each of the District abetting river Ganga. Clause 54 of the order vest the
power relating to Superintendence, Direction and Control of District Ganga
Committee in National Mission for Ganga. The functions and powers of
District Ganga Committee has been specified in Clause 55. Clause 56
requires the District Ganga Committee to nominate the Nodal Officer for
the purpose of achieving the object of the order. As per Clause 57, District
Ganga Committee is required to prepare its plan for protection of river
Ganga and Clause 58 relates to preparation of budget and maintenance of
accounts. Clause 59 provides for monthly and annual report. The relevant

clauses 53, 54, 55, 56 and 57 of the order are reproduced as under:-

“53.  Constitution of District Ganga Protection Committees.- (1) The
Central Government shall immediately after the commencement of this
Order, in consultation with concerned State Ganga Committee, by
notification constitute, in every specified District abutting River Ganga
and its tributaries in the States mentioned in paragraph 2, the “District
Ganga Committees” for the prevention, control and abatement of
environmental pollution in the River Ganga.

(2) Every District Ganga Committee in each specified District shall consist of
the following members, namely:-

(a) the District Collector in the specified District; - Chairperson, ex-officio;

(b) not more than two nominated representatives from Municipalities and
Gram Panchayats of the specified District nominated by the State
Government. - Members;

(c) one representative each of the Public Works, Irrigation, Public Health
Engineering, and Rural Drinking Water Departments, and State Pollution
Control Board working in the specified District abutting River Ganga to be
nominated by the District Collector - Member, ex-officio;

d) two environmentalists associated with River Ganga protection activities
and one representative of local industry association in the specified District
to be nominated by the District Collector - Members,;

16
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(e) one Divisional Forest Officer of the specified District - Member, ex-officio

(f) one District official to be nominated by the District Collector. - Member;

(2) The District Collector shall be the Chairperson of the District
Ganga Committee and the Divisional Forest Officer shall be the
Convener of the District Ganga Committee.

(3) The District Ganga Committees shall meet at such times and at
such places as the Chairperson of that Committee may decide and
exercise such powers and functions as may be conferred under this
Order: Provided that at least one meeting of the District Ganga
Committee shall be held every three months.

(4) A non ex-officio member may resign his office by giving notice in
writing thereof to the Central Government or to the District Collector
concerned, as the case may be, and shall cease to be a member on his
resignation being accepted by the Government or the District Collector
concerned, as the case may be.”

54. Superintendence, direction and control of District Ganga
Committee.- The superintendence, direction and control of the
management of the District Ganga Committee (including financial and
administrative matters) shall, notwithstanding anything contained in
this Order, vest in the National Mission for Clean Ganga which may
be exercised by it either directly or through the State Ganga Committee
or any of its officer or any other authority specified by it.

55. Functions and powers of District Ganga Committees.- (1)
Every District Ganga Committee shall discharge functions and
exercise powers for rejuvenation, protection, restoration and
rehabilitation of River Ganga and its tributaries in each specified
District as laid out in paragraph 6 and 7 as per the principles specified
in paragraph 4.

(2) In particular, and without prejudice to the generality of the
provisions of sub-paragraph (1) for rejuvenation and protection and
restoration or rehabilitation of degraded areas abutting River Ganga
and its tributaries and subject to other provisions of this Order and
rules made thereunder, every District Ganga Committee shall have the
following powers and functions in relation to River Ganga and its
tributaries abutting in the area in specified District, namely:-

(a) identifying activities which may be threats in the area of
specified District abutting the River Ganga for protection of River
Ganga and its tributaries or its River bed and making a plan for
remedial action and take remedial action in respect thereof;

(b) taking remedial action at its own end for protection of River
Ganga and its tributaries or its River bed abutting in the specified
District (excluding enforcement of the provisions of this Order.

(c) in the event of its inability to take remedial action, reporting
(electronically as well as by sending written communication in hard
copy) to the National Mission for Clean Ganga and concerned State

17
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Government, the State Ganga Committee, as the case may be, for
issue of direction for protection of River Ganga and to formulate
appropriate management or remedial actions.

(d)  taking suitable administrative and other measures, to give
effect to the provisions of this Order so as to prevent the environmental
pollution in the River Ganga and its tributaries, not being inconsistent
with the provisions of this Order, or any law for the time being in force.

(3) In case, the District Ganga Committee is of the opinion that any
contravention has been made of any other law for the time being in
force or in respect of provisions of this Order, it shall take appropriate
action in accordance with the law for the time being in force.

(4) The District Ganga Committee shall take all such emergency
measures as specified in paragraph 7.

56. Designation of Nodal Officer.-

(1) Every District Ganga Committee shall nominate as Nodal Officer
for the purposes of this Order —

(a) the Sarpanch of Gram Sabha of every village in the areas abutting
the River Ganga and its tributaries;

(b) in case of an area, not being village abutting the River Ganga, the
Chairperson of Municipality Planning Committee or Metropolitan
Planning Committee or Chairperson of any local authority, as the
Chairperson of the District Ganga Committee.

(2) Every Nodal Officer nominated under sub-paragraph (1) shall take
measures to prevent the pollution of River Ganga and its tributaries
and take remedial action for protection of River Ganga and its
tributaries or their River bed abutting in such village or other area, as
the case may be, of which he is the Nodal Officer and in case of his
failure to do so, he shall report the violation of this Order to the
Chairperson of the District Ganga Committee for remedial action.

(3) After receipt of the report under sub-paragraph (2), the Chairperson
of the District Ganga Committee shall take remedial action for
protection of River Ganga or its River bed abutting the specified
District.

57. Preparation of plans.-

(1)  Every District Ganga Committee shall prepare its plan for
protection of River Ganga and its tributaries and their River bed
abutting the specified District and submit the same to the National
Mission for Clean Ganga for its approval.

(2) The plan under sub-paragraph (1) shall include the activities to be
undertaken by the District Ganga Committee for protection, control
and abatement of environmental pollution in River Ganga and its
tributaries and their River Bed area abutting the specified District
which may be recommended by the State Government, State Ganga
Committees, the National Mission for Clean Ganga, any other

4
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authority or Board and the expenditure involved for such plan and
time within which such activities shall be completed.”

4. A perusal of the above order reveals that proper machinery has been
set up to prevent, control and abatement of environmental pollution in
River Ganga. The report submitted by the National Mission for Clean
Ganga (NMCG) in compliance of order of the Tribunal dated 22.07.2022
reveals that in the main stream of river Ganga in Uttarakhand, there are 7
Districts and in its tributaries, there are 6 Districts. Thus, there are total
13 Districts abetting river Ganga or its tributaries. These Districts are as
under:-
Ganga

i.  Chamoli
ii. Dehradun
iii. Haridwar
iv.  Pauri Garhwal
v. Rudraprayag
vi. Tehri

vii. Uttarkashi
Tributaries

viii.  Nainital
ix. Almora
x. Pithoragarh
xi. Champawat
xii. Bageshwar

xiii. = Udham Singh Nagar

S. We have been informed that the requisite Notification constituting
the District Ganga Protection Committee (DGPC) in terms of Clause 53 of
the order have already been issued and the DGPCs in the State of
Uttarakhand were constituted in the year 2017. Hence, it is the
responsibilities of those DGPCs to carry out the functions which have been

entrusted upon them under the order of 2016.
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6. Learned Counsel for the applicant in her written submission filed

today has divided the entire stretch of river Ganga in the State of

Uttarakhand in three parts:-

I. Upper Himalayas (from source till Devprayag)

II. Middle range (Devprayag till Rishikesh)

III. Plains (Rishikesh to Roorkee)

7. The Counsel for the applicant in her submissions have rasied the

following issues relating to the above three stretches of Ganga and

tributaries in the State of Uttarakhand:-

UPPER HIMALAYAS (from source till Devprayag)

Cities / Panchayats

Issues

Bhagirathi Basin
i. Chirbasa
ii. Gangotri
iii. Dharali
iv. Harshil
v. Dharasu
vi. Uttarkashi
vii. Ghanshali
viil. Narendra

Nagar
iX. Tehri

1. Receding glaciers which serves as the main source of fresh
water supply for the Himalayan Rivers and their tributaries.
Glacier retreat will directly impact- Food security, water security
and energy security of the Northern part of the country.

2. Unregulated Tourism leads to traffic congestion, inadequate
MSW waste management (plastic is a menace), sewage, faulty
construction, loss of biodiversity and water resources as well.

Gangotri-

Scientists from Wadia Institute of Himalayan Geology, (WIHG),
an autonomous institution under Department of Science &
Technology, in a study conducted at Chirbasa station near
Gangotri Glacier, for the Year 2016, found that black carbon
(BC) concentration in this region has changed drastically during
summer.

Black carbon is emitted as a result of incomplete combustion of
fossil fuels, the use of brick kilns, household cooking with
firewood and the burning of animal dung and coal briquettes. The
combustion of fossil fuels in motor vehicles and aircrafts also
contributes to the emission of black carbon.

It was revealed by investigating the occasional high values of
black carbon extricated, that the seasonal cycle of increase was
significantly influenced by the emissions resulting from
agriculture burning (in western part of the country), forest fires
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Cities / Panchayats

Issues

(along the Himalayan slopes) in summer, and to some extent by
the contribution from long-range transport of pollutants in
winter, depending the prevailing meteorological conditions.

(As reported by WIHG, Ministry of Science & Tech, March 2020, PIB)

3. Ecological Flow not maintained at the upper stretches of River
basins owing to Dams/ weirs/ barrages and erratic rainfall
patterns and drying of natural springs.

Deforestation may also be a reason for drying up of small/ local
streams.

4. Sewage from Hotels/ dharmshalas and residences has
increased with the high tourist footfall in these areas.

5. Agricultural run- off and contamination of Rivers and streams
with pesticides and other chemicals.

6. Narendra Nagar and Tehri- MSW disposal and legacy waste.

Alaknanda Basin
I. Mana village
ii. Badrinath
iii. Govindghat
iv. Vishnuprayag
v. Joshimath
vi. Pipalkoti
vii. Chamoli

viil. Gopeshwar

ix. Nandprayag
X. Kaleshwar
xi. Karnprayag

xii. Gauchar

Xiii. Rudrapraya
g

Xiv. Srinagar

xv. Kirtinagar

1. Untapped Sewage
2. Municipal solid waste

3. High Tourist influx at all Prayags and Badrinath temple,
leading to pollution (same as mentioned above)

4. Joshimath and Chamoli- are experiencing serious landslides
and land subsidence problems. State government had to evacuate
many villages owing to land sinking.

5. Srinagar- River Alaknanda runs dry during lean season (after
the HEP)

Sand mining at riverbed is also very rampant and unregulated
(impacting river ecology, ground water in long run and
availability of resource for inter- generational usage).

6. Agricultural run- off and contamination of Rivers and streams
with pesticides and other chemicals.

Mandakini Basin
i. Kedarnath
ii. Sonprayag
iii. Phata
iv. Ukhimath
v. Augustmuni

High tourist footfall at Kedarnath and sonprayag.

MSW disposal- burning of waste (dumping in the valley)
Sewage disposal

Plastic waste and bottles

Donkey/ horse dung disposed in the valley

© g & w NP

Floods/ landslides and avalanche- indicative of fragility of
the region.

\‘

. Phata- Landslide zone, unstable slope.

Yamuna Basin
i. Badkot

1. Mostly clean at Yamunotri.
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Cities / Panchayats Issues

ii. Naugaon 2. STP needed for towns/ panchayats with hotels and commercial
iii. Nainbagh buildings.

V. V'kasnaf?af 3. MSW disposal needed

v. Dhakrani

MIDDLE RANGE (Devprayag till Rishikesh)

Tributary cities

i Almora
ii. Haldwani
iii. Kashipur
iv. Sitarganj

Cities/Panchayats Issues
Ganga Basin 1. Devprayag- Sewage/ FC.
i.Devprayag Status of STP operating and proposed.
ii.Kaudiyala
iii. Singtali
lv.  Byasi 2. Kaudiyala- Rishikesh: lots of hotels, tourists and related
v.Shivpuri footprints, eg solid waste and sewage.
vi.Rishikesh

Rishikesh also has SIDC Industrial Estate at Muni ki Reti.

Tributaries cities- industrial and municipal/ legacy waste.
Almora also witnesses mining issues.

Agricultural run- off: Agricultural practices on the river bank
may have considerable impact on contribution of pesticide
residues such as total Endosulfan, Dieldrin and DDT.

I11.  PLAINS (Rishikesh to Roorkee)

Cities/Panchayats

Issues

ii.
iii. Roorkie

Ganga Basin

Dehradun
Haridwar

1. Forest fires

2. water scarcity

3. sewage

4. MSW disposal

5. construction demolition waste
6. Industrial effluent discharge
7. Legacy waste

8. water consumption and waste water generation by Industries/
STPs and CETPs.

9. Mining
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Yamuna Basin 1. Sewage
i. Dehradun 2. Industrial effluent discharge
3. MSW disposal

4. Assan river sand mining

8. The written submission also discloses the list of drains in Ganga

River Rejuveation in Uttarakhand which is as under:-

LIST OF DRAINS IN GANGA RIVER REGION

Uttarkashi & 1. Storm Water Drain Uttarkashi

Devpraya
prayag 2. Kodia nala Devprayag

Rishikesh 3. Triveni Drain/ Saraswati Nala
4. Rambha River

5. Lakkar Ghat STP Drain

6. IDPL- STP Drain

7. Swarg Ashram STP Drain

8. Gadhi Shyampur Drain

Haridwar 9. Jagjeetpur STP Drain
10. Kassavan Drain
11. Pandey wala Drain

12. Matri Sadan Drain

Laksar 13. Laksar Drain

Dehradun

https://cpcb.nic.in/'wgm/pollution-assessment-ganga-2013.pdf

9. According to the information catered by the applicant, following

industrial estates have been set up in the Ganga basin:

INDUSTRIAL ESTATE IN GANGA BASIN
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Integrated Industrial

SIDCUL Private Industrial Estate
Estate

e Integrated Industrial Estate, | ¢ SIDC, Tatasu Mazadi, | ¢ Dev Bhoomi Industrial

I1E Haridwar Karnaprayag Estate, Bantakhedi,
. . . . Roorkee.
e Integrated Industrial Estate, | ¢ SIDC, Muni Ki Reti
Pantnagar (Rishikesh) e M/S Omega Industrial
e Integrated Industrial Estate, | ¢ SIDC, Selaqui (Dehradun) E?:rt](iaéul?abhora, Anatmali,
Kotdwar e Textile Park, Kashipur . | .
o Integrated Industrial Estate ’ y Ralpur. Co-operfatlve
' | o« SIDC Kashipur Industrial Area, Raipur-

Dehradun (IT Park)

e Integrated Industrial Estate,
Selaqui (Pharma City)

Bhagwanpur, Roorkee.

e M/S Mool Chand Industrial
Estate PVt. Ltd,

e M/S Gangapur Kashipur
Industrial Area, Kashipur.

e S|DC-Haridwar-Site-I|

e Integrated Industrial Estate,
Kashipur (Escort Farm)

e Integrated Industrial Estate,

Sitarganj Phase 11 e M/S Rajpur-Bhagwanpur

Industrial Area,
Bhagwanpur, Roorkee.

e M/S Sara Industrial Estates
Ltd. Shankarpur-
Hukmatpur, Dehradun
(Joint venture between IEL

and SIIDCUL).
INDUSTRIAL & CETP PROFILE
Total Number of Industries, 2023 Total CETPs, 2023
12728 3 CETPs-
(890 water polluting) 1 CETP Pantnagar & 1 CETP US Nagar- non-
compliant.

10. The District Collector is the Ex-Officio Chairman of the District
Ganga Protection Committee. At the first instance, we call for the report
from each of the 13 District Ganga Protection Committees notified in the
State of Uttarakhand, in respect of the issues which have been pointed out
by Counsel for the applicant and noted above as also in respect of
implementation of the provisions of the 2016 Order. Separate report by
each of the 13 District Ganga Protection Committee set up in the State of
Uttarakhand will be submitted within 8 weeks. Counsel for the State of
Uttarakhand is directed to convey this order to the District Collectors of

each of the 13 District Ganga Protection Committee of State of Uttarakhand

10
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for compliance. Additionally, the Notice be issued by the Registry of the
Tribunal to each of the 13 District Ganga Protection Committees through

their ex-officio Chairman.

11. List this matter on 24.11.2023.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
September 05, 2023
Original Application No. 200/2014
(C.W.P. No. 3727/1985)
(I.A. No. 340/2022)
SN

11
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N OFFICE OF THE PRQGRAM DIRECTOR
™ (' UTTARAKHAND U EVELOPMENT AGENCY
o (URBAN DEVELOPMENT DEPARTMENT, GOVERNMENT OF UTTARAKHAND)

" UHSDA Address:-777, Saatvik Tower, Kaulagarh Road, Rajender Nagat, Dehradun B -
Telephone +51-135-2753894, Tele-fax +97- 135-2754895% Email uusdip@gmail.com SRS R
‘Ref.: ULSDA/ A - Egocv,;afwmj)/L{ﬁnz? ' Date: /p. 05 2627

District Magistrate,

. - To, .
g ’}\3‘- 0 M Udham Singh Nagar/B&geshwar/Champawat/Chamoli, . -~ -Tmﬂf
s 4_% Uttarakhand. . F : W
‘n o A" Subject: Data Collection regarding | for_Se: _Town und ’
w project. - o

Dear Sir,

Uttarakhand Urban Sector Development Agency (UUSDA) under Urban
Development Department, GoUK is the implementing agency for AD8 Aided Integrated Urban
Infrastructure Development Project in selected towns In Uttarakhand. '

M/s Tata Consulting Engineers Limited in Jv with ATHENA has been entrusted with
assignment of preparatory work in updating/preparing DPR's and other required documents
for the towns as detailed below: ' '

Jaspur - T ' Rudrapaur -
Bageshwar. - Joshimath
| Chamoli R Kashipur
Champawat o Kighha
Tanakpur e - | Sitarganj

For the mentloned project we request to extend your support to representative of
M/s Tata Consulting Engineers Limited in Jv with ATHENA in providing with available data,
masterplans, maps and reports in digital or print format, for preparation of DPRs (Water
Supply, Sewgrage, Storm Waler Drainage and Strengthening of Other Urban 'Arﬁemti'e_si'?_ﬁ

et

preparatory work of Secondary To_\__tgps under ADB projects,

I this context, it Is requested to kindly direct the concerned officials of line
departments (UJ5, UPIN, PWD & ULB’s) to share the data regarding existing infrastructure,
demand assessed for future and other documents as per the requirement of sectors
-mentioned above. ' S )

Further, concerned officials may.also be instructed to explore availability of 0.5 to
1.0 hectares of land for STR /Co-treatment unit so that its planning may be initiated with

- project'towns: Accardingly, process of NOC for land may be Initiated. :

i

Yourcooperation in this regard will be highly appreciated.

(Rahjaia: Rajgifr
" Program Director

RGO :
1- Additional Secretary, UDD for information please.
2- Additional Program Director, UUSDA for co-ordination. ﬂ
3- Team Leader, DSC- UIRUDP for information and necessary follow-up in the matter

Program Director

Ranle } 3 .
-nf;?@?.*:f.”@*mﬁ,,,:::::a\m
Fed, Pz, '

RPN LR FRY T
Adn Wi dA LR TS TE S ERT ]

i

e .
TATA Coanswitrig BRghmbering
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RNiard faamr Scavevs
wratay aftrerd) sfte, A @vs, wlsERe

Email ID- Irrigationlgt@rediffmail.com

AT, AR e sy

= [ 590 / fao@osio / il /1l /2023
fdwa:— Demarcation of flood plain zones, encroachments,
~maintenance of kolidhek lake e-flow @ e |
fTenfSeRT Agey, w19 |

SR vy & ddy # e fagen w fovrr g @1 &
SIS HT fageor A 2

S.no Particulars Action taken
1 Demarcation of flood plain zones T H 3 WIS $ S
and preventing encroachments | flood plain zoning @t @1

there of AT W § A€ 8 | faweT g
flood plain zoning &g
HRITE) @) 7 W & TG g9
\ ¥ siferEHT @ g T R
2 Maintenance of e-flow PIAGH 3 § e 5 NGT

T AR B FTAR e-flow
waried forar s 21 e
T o B |

gl

Jayﬁiﬂﬁwaﬁam
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e- flow as per NGT guidelines

32

S. | Month available eflow e-flow actual monthly monthly
No discharge(cu % discharge(cume | discharge(c stored water
mec) <) um) water as demand
' actual (cum)
discharge(c
um)
1 Jan 0.1164 20 0.02328 0.09312 241367.04 84600
2 Feb 0.04 20 0.008 0.032 82944 84600
3 Mar 0.04 20 0.008 0.032 82944 84600
4 Apr 0.04 25 0.01 0.03 77760 84600
5 May 0.02 25 0.005 0.015 38880 84600
6 Jun 1.2094 30 0.36282 0.84658 21943354 84600
7 July 0.4016 30 0.120483 0.28112 728663.04 84640
8 Aug 0.6072 30 0.18216 0.42504 1101703.7 84600
9 Sep 1.7648 30 0.52944 1.23536 3202053.1 84600
10 | Oct 0.5339 25 0,133475 0.400425 1037901.6 84600
11 Nov 0.05 20 0.01 0.04 103680 84600
12 | - Dec 0.05 20 0.01 0.04 103680 84600
Calculation of available water in reservoir keeping e-flow (at 15%) as
per Uttarakhand GO no 708 dated 05 june 2018
S. | Month River eflow% flow discharge( monthly monthl
No. discharge{cu e discharge(c | cumec) stored water | y water
mec) umer) as actual demand
discharge(cu | (cumec)
mec)
1 Jan 0.1164 15 0.01746 0.09894 256452.48 84600
2 Feb 0.06 15 0.009 0.051 132192 84600
3 Mar 0.04 15 0.006 0.034 88128 84600
4 Apr 0.02 15 0.003 0.017 44064 84600
5 May 0.01 15 0.0015 0.0085 22032 84600
6 Jun 1.2094 15 0.18141 1.02799 2664550.1 84600
7 July 0.4016 15 0.06024 034136 884.805.12 84600
8 Aug 0.6072 15 0.09103 051612 1337783 84600
9 Sep 1.7648 15 0.26472 1.50008 3888207.4 84600
10 Oct 0.5339 15 0.080085 0.453815 1176288.5 84600
11 Nov 0.04 15 0.006 0.034 88128 84600
12 Dec 0.05 15 0.0075 0.0425 110160 84600
./N""‘“MJ
/
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1 qRIPIE | 32 | 32 00 [100.00| 18.63 17.65
2 TR 30 30 00 [100.00| 15.00 11.20
3 CIREIE 30 | 30 00 |100.00| 26.86 10.35
4 qrey 33 33 00 [100.00| 16.05 12.30

AT 125 | 125 | 00 [100.00| 76.54 51.50
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%@% District Lev

el Water Qual
Uttarakhand

Ph (O): 05965-,230485 E-mail: eechp-ujs-uk

d Monitoring Laboratory
champawat

nic.in

TC-10036

District level water testing laboratory is established under uttarakhand jal sansthan ,champawat which
is NABL{national accreditation board for testing and calibration laboratory) accredited since 2021,
currently we are testing in 13 parameters which are given below ,our yearly target is 3000 water
samples and till the date we achieved 2550 . Tested sample are uploaded under JJM WQMIS site .

target details -

S.NO Monthly target Yearly target Target achieved . Sample u_ploaded in quis
site
1 350 3000 2550 2438
Parameters details -
S.n | Water Quality Parameters Desirable Permissible Std. Test Method
Under Chemical & Limit (BIS) | Limit (BIS)
bhacteriological Scope in the
Absence of
alternative
source :
1 0 No IS 3025 (Part 11) 1983, RA: 2017:
PHat25C 6.5108.5 Relaxation Electrometric method
2 Total Dissolved Solids (TDS), 500 2000 IS 3025 (Part 16), 1984 RA: 2017
mg/L, Max Gravimetric Method
3 - _ IS 3025 (Part 10), 1984, RA:2017:
Turbidity, NTU, Mex ! > Nephelometric Method
4 Total Alkalinity (as CaCQO3), 200 600 IS 3025 (Part 23), 1986 RA: 2019
mg/L, Max Titrimetric Method
5 Total Hardness {(as CaCQj3), 200 500 IS 3025 (Part 21), 2009 RA:2019, (a)
mg/L, Max EDTA Titrimetric Method
6 . IS 3025 (Part 32): 1988, RA: 2019
Chloride, mg/L, Max 250 1000 Atgentometric Method
7 Colour, Hazen, Max 5 15 IS 3025 (Pa.rt 4y 2021Plgtmum Cobalt
(Visnal Comparison)
8 Odour Apreeable Agrecable 1S 3025 (Part 5) : 2018
9 . 735 200 IS 3025(Part 40):1991(RA 2019)
Calcium (as Ca), mg/L, Max EDTA Titrimetric Mcthod
10 | Magnesium (as Mg), mg/l, 30 100 APHA 3500-Mg (B): 2017
Max ' Calculation method
11 | E.coli Absent Absent APHA 23" E:D-9223B
12 | Totai coli form Absent Absent APHA 239E:D-9223B
13 | Residual free chlorine {mg/1) 0.1 1.0 Orthotolidine method
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